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A1) Ivozrmwonre crosms or RENGH,
Iovunary CoMPANY

SHRI SAUGATA ROY (Barrack-
pore) Sir, under Rule 377, I place
the following very important matter
before the House

The Bengal Immunity Company
which 18 a pioneer pharmacetical
manufacturing company of Indin and
which was founded 60 years ago at
the mmitiative of great people like Sir
Nilratan Sircar, Sir Kailash Chandra
Bose and Dr Bidhan Chandra Roy,
19 now facing closure and the manuge.
ment have already given notice of
their intention to close gown the face
tory

About 2,100 workers ure working
n this Bengal Immunity Company
angd all their families are threatened
by this closure Not only that The
Bengal Immunity Company hag units
i Caleutta, Delhi, Lucknow and
various other parts of India It has
got one of the best full-fledged
research institutes for bacteriological
and 1mmunological control which is
also recognised by the Ministry of
Education and under which lot of
people are doing resesrch It s
manufacturing such Life-saving drugs
as Anttetanus vaccines, anti-Dip-
theria vaccines, Gas-gangrene Anti-
toxins, Normal Sera Vaccines, in-
cluding toxoids It also manufactures
pharmaceutical chemicaly and drugs
like Synthetic drugs, Antacids, pep-
tones and Fine Chemicals, Formul-
lated products like Vitamins, Mine-
rals, Hormones Alkaloids, Aminoa-
cids, Enzymes and other pham®centi-
cals

Sir, thus Company has already given
notice of closure as a result of which
there will be shortage of these Life-
savings drugs and the Serum in the
market The management of the
Company has already approached
the Government of West Bengal to
approach the Union Government es-
pecially the Ministry of Petroleum gnd
Chemicals, to take over this Company
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and save this Company whose me-
mory Is associated with such great

SHRI DINEN BHATTACHARYA
(Serampore): The Minister of Petro-
leum and Chemicals is not interested
to take over this Company. I have
met the Minister of Petroleum for
thia.

SHRI SAUGATA ROY: He Is cor-
reéct. Already the West Bengal Gov-
ernment has been approached by
the management of the Company who
are ready to hand over the manage-
ment of the Company. The West
Bengal Government then approached
the Union Government, the Union
Minister of Petroleum and Chemicais
and Fertilizers, to take over this
Company to save these 2,100 workers
from starvation and also to see that
there js no shortage of these basic
Life-saving drugs in the market and
alo o see that such w full-fledged
1esearch institute is not closed down.

Sir, T bring to the attention of the
House -with sorrow and dismay that
the Upion Ministry has refused up
till now 1o take over this Company.
Through this House I stress that this
Company be taken over by the Union
Government which has already done
a good job by taking over the Bengal
Chemicals and Pharmaceutical Works

. 8nd thus a very historical and very

impoitant pharmaceutical indusstry in
Bengal saved from closing down
altogether.

(iii) REPORTED SALE oF Nrizams'
JEWELLERY

SHRI VASANT SATHE (Akola):
8ir, T wish to draw the attention of
the Government to the reported sale
by auction of the fabulous jewellery
belonging to the Nizam the Seventh.
The report in the Times of Indiz dated
Bty March 1§78 states that this jewel-
lery, which consists of rare collection
of matchless craftsmanship, has am-
ongest it rare items guch ag a set of
22 pleces of ameralds of exquisite

unique gem vof renouned antiquity
weighs 184.76 carat, which is a rare
thing in itself. Ag is well-known,
India has already been deprived in
the period of our history of the fa-
mous Peacock Throne as well as the
well-known Kohinoor.

These items of rare beauty are our
national and cultural heritage. It is
known that other countries, both in
the western and the socialist world,
have pgot these treasure jealously
guarded and preserved, It ig known
that such treasures are kept in spe-
cial museums, such as the one 1n
Tower of London, in Kremlin, in
Teheran, in Washington. They are a
great attraction to the tourists.

The previous Government had taken
a Cabinet decision to create a special
museum where rare pieces of jewel-
lery, which were mostly in the pos-
session of the earlier princes, which
hed historical background and cul-
tural heritage would be kept. These
articles and treasures of art could not
be, and must not be, measured in
terms of monetary value, and the
Government, owes it to the nation to
take jmmediate steps, not only to stop
this wanten sale or auction, but to
assure the House that all this treasure
will be taken over. or otherwise ac-
quired, and kept in a national museum
of jewellery,

Now that the Finance Minister is
here, I hope he will algn agree that
thig is a matter which is of national
concern. It is not a party matter.
When I read this news item in the
Times of India that fabulous jewellery
are on sale, I really felt shocked. I
discuseed it with some of my friends
in the Janata side and they all felf
concerned,



